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 MR.  SPEAKER:  He  took  very  great

 care,  I  know  that.

 PROF.  P,  J.  KURIEN**

 MR.  SPEAKER:  Not  to  go  on  record.

 Whatever  he  says  wiil  not  go  on  re-

 cord.

 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  DEFENCE  (SHRI  SHIV-

 RAJ  V.  PATIL):  There  is  a  procedure
 whenever  there  is  a  matter  of  this  na-

 ture,  we  reply.  j  am  replying.

 MR.  SPEAKER:  O.  XK.  He  is  replying.

 AY  ा न् हिं। रक  बहादुर  (गोरखपुर)  :

 “we  पड़ना  चाहता  था  कि  इस  सत्र

 पाले  कर  ब्याज  की  रिपोर्ट  लाने  वाले

 उसका  FIT  हुमा  ?
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 (11)  TRANSMISSION  FACILITIES  For  AIR.

 SIMLA  om

 SHRI  VIRBHADRA  SINGH  (Mandi):

 Under  Rule  377,  I  am  making  a  state.

 ment:

 There  are  at  present  two  2.5  K.W.

 Short  Wave  and  100.0  K.W.  Medium

 Wave—Transmitters  in  the  Simla  Sta-

 tion  of  the  A.  I.  R.  The  short  wave

 transmitter  carries  the  same  programme
 as  transmitted  by  the  Medium  Wave

 Transmitter.  The  Short  wave  trans-

 mitter  nas  been  catering  to  ithe  needs

 of  the  border  areas  of  Himachal  Pra-

 desh  like  Lahaul  and  Spiti,  Kinnaur

 and  Pangi  area  of  Chamba  District

 which  are  not  reached  by  the  MW.

 Transmitter  which  can  hardly  be  heard
 in  these  farflung  areas  at  day  time,

 although  there  is  a  slight  improvement
 before  sun-rise  and  after  sun  set.  Re-

 ception  of  the  25  K.W.  Short  Wave

 transmitfer  in  these  areas  is  also  not

 Satisfactory  because  of  its  small  power
 and  there  has  been  a  gemand  to  trans-
 mit  programmes  on  a_  transmitter
 which  could  reach  these  areas.  Since
 the  porder  areas  need  more  attention,

 and  it  is  very  essential  both  from
 ee  a,

 **Not  recorded.

 DECEMBER  19,  1980  Rule  377  284

 security  and  publicity  point  of  view  to

 reach  the  people  living  in  these  areas,

 I  request  that  at  least  a  50  K.W.  Short

 Wave  Transmitter  should  be  installed

 in  the  AIR.  Simla  in  order  to  cater

 to  the  needs  of  the  people  of  these

 border  areas.

 There  is  at  present  only  one  Radio

 Station  in  H.  P.  located  at  Simla  to

 serve  the  entire  State.  Being  a  hilly

 area  and  having  a  big  chunk  of  Tribal

 population  in  Lahaul,  Spiti,  Kinnaur

 and  Chamba  districts,  the  listening  con-

 dition  need  to  be  further  augmented

 considerably  so  that  the  entire  State

 could  be  catered  to.  Strategicaly  the

 State  has  its  own  importance  because

 of  its  borders  with  Tibet.  In  order

 to  reach  the  people  at  all  places  and  to

 create  better  listening  facilities  for  the

 entire  population  it  is  essential  that

 one  more  A.IR.  Station  should  be

 established  at  Dharamsala  with  a

 powerful  transmitter  linked  to  Simla.

 It  is  also  necessary  that  a  small

 medium  wave  transmitting  should  be

 installed  in  the  premises  of  the  studios

 of  AIR  Simla  which  could  be  operat-
 ed  with  the  help  of  the  generator
 available  in  the  studios  in  order  to  en-

 sure  the  continuity  of  AIR  Simla’s  pro-

 grammes  in  the  event  of  shutting  down

 of  100  K.W.  medium  wave  transmitter

 due  to  failure  of  electrical  supply
 which  is  quite  frequent  during  snow-

 fall  and  in  rainy  season.

 At  present  Simla  Station  of  AIR

 despite  having  two  transmitters  is  a

 single  channel  station.  Because  of  the

 peculiar  needs  of  the  people  of  the

 State  the  Station  is  broadcasting  pro-
 grammes  in  12  diaiects  in  addition  to

 the  catering  to  the  needs  of  other  sec-
 tions  of  the  Society.  It  can  function

 smoothly  and  properly  if  it  is  declared
 a  two  channel  station  so  that  the  pro-
 grammes  for  the  border  areas  could
 be  transmitted  on  a  powerful  50  K.M.
 Short  Wave  transmitter  and  the  100
 K.W.  Medium  Wave  transmitter  could
 be  used  for  other  programmes  directed
 to  the  general  audience.
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 I  request  that  the  above  steps  may

 be  taken  immediately  to  improve  the

 facilities  being  provided  by  Simla  Sta-

 tion  of  the  All  India  Radio.

 THE  MINISTER  OF  INFORMATION
 AND  BROADCASTING  (SHRI  VA-

 SANT  SATHE):  I  will  give  full  sym-

 pathetic  considerations  to  all  these

 suggestions.  Detailed  reply  will  be

 sent  to  him.

 (Interruptions.  )

 -य  महोदय  :  आपने  तो  दोनों को

 राजी  कर  लिया  ।

 That  also  will  receive  very  sympa-
 thetic  consideration.

 (iii)  STRIKE  BY  EMPLOYEES  OF  GENERAL
 INSURANCE  CORPORATION  OF  INDIA.

 SHRI  K.  A.  RAJAN  (Trichur):  Un-
 der  Rule  377,  I  am  making  a  statement.

 Through  you  I  would  like  to  draw
 the  attention  of  the  Finance  Minister
 and  Government  of  India  to  the  fact
 that  the  24,000  Class  आा  and  Class  IV

 employees  of  General  Insurance  Cor-
 poration  of  India  had  observed  several
 token  strikes  in  the  month  of  Octoher/

 November,  1980  and  are  now  going  on
 an  indefinite  strike  as  a  protest  against
 the  total  deadlock  in  the  negotiations
 and  the  refusal  of  the  General  Insur-
 ance  Corporation  management  ang  the
 Government  to  protect  their  existing
 rights  and  privileges,  and  particularly
 the  Dearness  Allowance  neutralization.
 As  a  matter  of  fact  the  General  Insu-
 rance  Corporation  management  was
 called  by  the  Labour  Ministry  for  the

 conciliatory  procedings  which  the

 Corporation  through  Finance  Ministry
 boycotted  on  22nd  September,  1980  and
 published  unilaterally  the  Service  con-
 ditions  of  the  employees  by  an  Extra
 Gazette  Notification  of  the  Government
 of  India  on  30th  September,  1980,  by
 which  the  wages  of  the  employees  are
 reduced  to  the  maximum  extent.
 Similarly  the  General  Insurance  Corpo-
 ration  management  had  reduced  the
 quantum  of  Bonus  of  the  employees
 from  20  per  cent  to  15  per  cent  unila-
 terally  and  arbitrarily.  I,  therefore,
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 draw  the  attention  of  Government  in

 respect  of  the  above  development  in

 the  General  Insurance  Corporation.  I

 further  say  that  the  Prime  Minister
 herself  should  intervene  in  the  matter
 and  amicably  settle  the  dispute  arisen
 between  the  General  Insurance  Corpo-
 ration  management  and  the  employees.

 (iv)  Master  PLAN  For  CaPE  CAMORIN

 SHRI  N.  DENNIS  (Nagercoil):  Mr.

 Speaker,  Sir,  Cape  Camorin,  the  sou-

 thernmost  part  of  our  nation  has  to
 be  developed  into  an  important  place
 of  tourist  attraction.  Thousands  of
 national  and  international  tourists,
 pilgrims  and  others  are  visiting  this
 place  daily  with  the  keen  interest  of

 seeing  the  southernmost  part  of  India,
 the  place  where  the  three  seas  meet,
 to  witness  the  full  view  of  sunrise  and

 sunset,  to  see  the  Vivekanada  Memo-
 rial  rock,  the  Gandhi  memorial  build-
 ing  ‘Gandhi  Mandapam’  and  other
 beautiful  sceneries  of  tourist  attrac-
 tion  and  also  for  offering  worship  be-
 fore  the  famous  ‘Bhagavathy  Amman’
 temple.  For  the  promotion  of  national
 integration  too,  this  southernmost  part
 of  our  nation  has  to  be  developed.  But
 tourists  are  handicapped  with  several
 obstacles.  There  is  no  express  train
 service,  mo  aerodrome,  no  adequate
 hotel  faciiities  and  there  are  even  no
 adequate  water  facilities.  So,  the
 Government  may  be  pleased  to  take
 immediate  steps  to  remove  these  diffi-
 culties  and  develop  Cape  Camorin  into

 a  place  of  Internationa]  tourist  attrac-
 tion  through  the  implementation  of  a
 master  plan.

 (v)  Far  PRICE  FOR  BETEL  LFAF  PLAN-
 TERS  IN  WEST  BENGAL

 SHRI  SATYAGOPAL  MISRA  (Tam-
 luk):  Mr.  Speaker,  Sir,  thousands  of
 betel  leaf  planters  in  West  Bengal,
 Particularly  in  the  sub-division  of  Tam-
 luk  in  Midnapore  pistrict  are  experi-
 encing  a  tremendous  hardship  due  to
 the  fact  that  they  are  not  getting  a
 fair  price  for  their  products.

 Betel  leaves  are  grown  on  over
 7,00,000  acres  in  West  Bengal.  The
 leaves  are  mainly  grown  in  Midnapore,
 Howrah,  Nadia,  Hooghly,  South  24


